
Date of 
Receipt

Amount Claimed Amount of claim 
admitted (Rs.)

Nature of 
Claim

Amount 
covered 
security 
interest

Whether 
security 
interest 
relinquished? 
(Yes/No)
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Security Interest

Amount 
covered by 
guarantee

% od voting 
share in CoC

% share in total 
amount of 
claims admitted

1 Yes Bank Limited 5-Nov-24     226,218,654.37        226,218,654.37 Secured FC Yes As per Annexure 1 69.74% 12.35%                -                       -            -                    -                              -   
2 RBL Bank Limited 5-Sep-24       98,151,500.92          98,151,500.92 Secured FC Yes As per Annexure 2 30.26% 5.36%                -                       -            -                    -                              -   

 Total (A) 324,370,155         324,370,155                           -                       -           -                    -                              -   

Anil Kohli, Designated Partner & Authorized signatory of IPE registered as IP 
ARCK Resolution Professionals LLP acting as Resolution Professional 
in the matter of M/s. Johnson Watch Company Private Limited
Reg No.: IBBI/IPE-0030/IPA-1/2022-23/50013 
AFA Valid upto 31.12.2026 
409, Ansal Bhawan, 16 K.G. Marg (Connaught Place), New Delhi - 110001

Name of the Corporate Debtor:M/s Johnson Watch Company Private Limited; Date of Commencement of Liquidation: 10.07.2026; List of Creditors as on: 22.08.2026

Annexure-1

 List of Secured Financial Creditors

Sr.
No.

Name of Creditor Details of Claim
received

Details of Claim admitted Amount of any 
mutual dues, 
that may be 
set off (Rs.)

Remarks, if anyAmount of 
Claim under 
Verification 
(Rs.)

Amount of 
Contingent 
Claim (Rs.)

Amount 
of claim 
rejected






